ANNEXURE - A

HIGH COURT OF DELHI: NEW DELHI

DELHI HIGHER JUDICIAL SERVICE PRELIMINARY EXAMINATION - 2023

Dated: 16.09.2023

NOTICE

It is to notify that the objections to the Model Answer Keys in respect of

Delhi Higher Judicial Service Preliminary Examination-2023 held on 20.08.2023
which were invited by way of Notice dated 23.08.2023 have been duly considered
and it has been found that the Model answer Keys of all such Questions in respect
of which objections were received till 26.08.2023 are correct except the following
Questions which would be evaluated in accordance with the decision mentioned
against such Question Number:

SI. | Q. No. Q. Q. No. | Q. No. Decision
No. ‘A’ No. ¥ g
Series | ‘B’ | Series | Series
Series

L. 16 103 143 89 | The Answer Key is revised from (4) to
(3).

2. 23 63 89 139 | The Question is deleted.

3. 33 107 135 142 | The Answer options (2) and (3) of the
Answer Key are correct. One mark is
awarded to all such candidates who have
marked either (2) or (3) option.

4. 77 55 103 3 The Question is deleted.

3. 108 150 52 135 | The Answer Key is revised from (2) to

(3).




As a consequence of deletion of 2 questions in the aforesaid terms, the
maximum marks stand reduced from 150 marks to 148 marks. The revised
minimum qualifying marks for various categories shall be as under:

involving blindness and low vision, one
arm, one leg, both legs, leprosy cured,
dwarfism and acid attack and specific
learning)

Category Revised Minimum
Qualifying Marks
(Out of 148 Marks)
General 74.00 Marks
(50% of 148)
SC/ST/PwD (Blind/Low Vision, Specific 66.60 Marks
Learning Disability, Multiple Disabilities (45% of 148)
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(Ravinder’Dudeja)
Registrar General
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